
CENTRAL ADMINISTRATIVE RT;T>''i
PRINCIPAL BENCH: ilEN H-L'E

0A-2530/D4

Nevi Delhi this the 20th Day of Apr , I , it

Hon'ble Sh. N.Vi Krishnan, Vice-Ch-T ;
Hon'ble Di'. A. VedavalVi, Meraber uJ;

1. P.K,: Choudharyi
[>-15, Minto Road Cotiip'lex,
New Delhi.:

2. M.K. Rao,
Qtr. No.287,
Sector-Ill,

R.K, Puraffi,

New Delhi.

(By Advocate Sh., d.P. Verghese, • i

Versus

1. Uivion of India
represented by the
Foreign Sscretary,
Ministry of Lxternal Attsirs.
South Block,
New Del hi.

2. The Union Public Service CoHuiricsian
through its Secretary,
Dholpur House,
Shaihjahan Road.,
New Delhi.

ORDER(Oral)

(Mr. N.V, Krishnan, V'

None for the applicarr

None appeared on the last

application is disirissed in default

(Dr. A. Vedavalli)
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